If, on enquiry by TRAI, an Access Provider is found to have contravened of the
provisions of these regulations, it would be liable to pay an amount, by way of financial
disincentive, an amount of Rupees one lakh and in case of second such contravention, to
pay an amount of rupees five lakh and rupees ten lakh in case of third or each subsequent
such contravention.

Post ofTices as full-fledged banks

2685, SHRIMATI GUNDU  SUDHARANI:  Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether it 1s a fact that Government is seriously thinking of making post
offices a full-fledged bank and give bank licence for Indian Post so as to achieve
financial inclusion;

(b) if so, the details of the proposal;

(¢) whether any guideline in this regard has been issued by the RBI;

(d) whether any discussion in the Postal Services Board has taken place; and
(e) if so, the outcome of such discussion?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI GURUDAS KAMAT): (a) and (b) The
proposal for making post offices a full-fledged bank is at conceptual stage.

(¢) and (d) No, Sir.
(e) Does not arise in view of (¢) and (d) above.
Telephone facility to Gram Panchayats

2686. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether Government proposes to provide telephone facility to all Gram
Panchayats of the country;

(b) the number of Gram Panchayats provided with telephone facility till date,
State-wise; and

(¢) the number of Gram Panchayats proposed to be provided with telephone
facility during the years 2010-11 and 2011-12, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): (a) to (c) The villages
(including Gram Panchayats) in the country are being covered with VPT (Village Public
Telephone) facility through various scheme with financial support from USO Fund.

As on 31.10.2010, about 5,71,795 villages (including Gram Panchayats) out of the
total 5,93,601 inhabited villages as per Census 2001 have been provided VPTs.
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The State-wise number of inhabited revenue villages (including Gram Panchayats)
covered with VPT facility is given in the Statement (See below).

The remaining inhabited villages (including Gram Panchayats) are likely to be
provided with telephone facility in a phased manner by 2011-12.

Statement

State-wise numbers of VPTs provisioned as on 31.10.2010

Name of the State No. of inhabited No. of VPTs
revenue villages as provided till
per Census 2001 October, 2010
1 2 3
Andaman and Nicobar 501 341
Andhra Pradesh 26613 24493
Assam 25124 24022
Bihar 39032 38895
Jharkhand 29354 28554
Gujarat 18159 18050
Haryana 6764 6678
Himachal Pradesh 17495 17357
Jammu and Kashmir 6417 6257
Kamataka 27481 27437
Kerala 1372 1372
Madhya Pradesh 52117 51986
Chhattisgarh 19744 18134
Maharashtra 41442 40305
Meghalaya (NE-T) 5782 3554
Mizoram (NE-I) 707 704
Tripura (NE-I) 858 858
Arunachal Pradesh (NE-II) 3863 1703
Manipur (NE-11) 2315 1261
Nagaland (NE-II) 1278 2081
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1 2 3

Orissa 47529 43379
Punjab 12301 12063
Rajasthan 39753 39391
Tamil Nadu 15492 15482
Uttar Pradesh (UP East Circle) 76993 74123
Uttar Pradesh (UP West Circle) 20949 23629
Uttarakhand 15761 15111
West Bengal (WB Circle) 37062 33581
Calcutta Metro 893 567
Sikkim (WB Circle) 450 427
GRAND TOTAL 593601 571795

Vacant posts in Postal Department

2687. SHRT AVINASH RAT KHANNA: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a) the details of number of posts lying vacant in the postal department, category-
wise and scale-wise;

(b) the steps Government is taking to fill up the vacancies;

(¢) whether it is a fact that due to vacant posts a large number of post offices,
situated in villages, have been closed, if so, the details thereof; and

(d) the steps Government is taking so that the service of post offices may not be
affected?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI GURUDAS KAMAT): (a) The number of
posts lying vacant in the Postal Department category-wise and scale-wise is as under:

Number of posts in Number of posts in Number of posts in
the pay scales of the pay scales of the pay scales of
Group ‘A’ lying Group *B’ lying Group “C’ lying

Vacant vacant vacant
103 2404 46506

(b) The vacancies are either meant to be filled up by promotion or by direct
recruitment according to the provisions in the Recruitment Rules. The Departmental
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